Annexure -7

Name of the Corporate Debtor: Vurupa Trading Private Limited

[Date of commencement of CIRP : 15.04.2026

[List of creditors as on : 07.05.2026

List of operational creditors (Government Dues)

(Amountin Rs.)

Sr. Details of Claimant Details of claim received Details of claim admitted Amount [ Amount| Amount of claim | Amount of claim |Remarks, if
No. of of any not admitted under verification any
continge| mutual
Department Government [ldentificatio |Date of Amount Amt. of claim |Nature of |Amount [Amount Whether |% of |ntclaim| dues,
n No. receipt claimed admitted |claim covered |covered by |Related |voting that
by Guarantee |Party share may be
Security in coC set off
interest
1 Income Tax|Central Income Tax |[29.04.2026 1,08,13,906 0 Statutory |0 0 No 0 0 0 1,08,13,906 0
Department Officer, Ward Dues
7(1)(3),
Bengaluru
Total 1,08,13,906 0 0 0 0 0 0 0 1,08,13,906




